FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 218

FOR THE ATTENTION OF THE CREDITORS OF
KARTHIK TRAVELS PRIVATE LIMITED

A
,, T RELEVANT PARTICULARS 8 d
1. | Name of Corporate debtor KARTHIK TRAVELS PRIVATE LIMITED [
2. | Date of incorporation of Corporate debtor  |20.01.2016 E ZL
3. [Authority under which corporate debtor is | Registrar of Companies, Chennai 2
Incorporated / registered (ROC Chennai), under the Companies Act, Q¢
2013
4. | Corporate Identity No. / Limited Liabilty | U63090TN2016PTC103747 El
|dentification No. of corporate debtor gil ¢
5. [Address of the registered office and Registered Office: No. 18/43, Corporation 39
principal office (if any) of corporate debtor | Shopping Complex, Ill Cross Street, q d
Chennai — 600 028, Tamil Nadu. “
6. | Insolvency commencement date in 15.10.2026 s (f
respect of corporate debtor j §
7. | Estimated date of closure of insolvency 13.04.2027 (180 days from the insolvency T ¥
resolution process commencement date) v Y
8. | Name and registration number of the Mathur Sabhapathy Viswanathan %[ 50
insolvency professional acting as IBBI/IPA-001/1P-P00674/2017-2018/11148 N
interim resolution professional \f 2’—'
9. |Address and e-mail of the interim Plot No.22 Vallalar Street, Nilamangai Nagar, g
resolution professional, as registered Adambakkam, Chennai — 600088 ‘7,\
with the Board msv8200@gmail.com i 5
10. | Address and e-mail to be used for 0ld no.56, New No.1 Dr.Ranga Road g &
correspondence with the interim 1st Lane, Alwarpet, Chennai 600018. g (=
resolution professional karthikcirp@gmail.com
11. | Last date for submission of claims 29.10.2026 < S
12. | Classes of creditors, if any, under clause | None ' o
(b) of sub-section (6A) of section 21, E o
ascertained by the interim resolution = i
professional = é,
13. | Names of Insolvency Professionals Not applicable (\f 2
identified to act as Authorised LS
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and - a) Web link:
(b) Details of authorized representatives | https://ibbi.gov.in/home/downloads
are available at: b) NA

Notice is hereby given that the National Company Law Tribunal, Division Bench - I, Chennai has
ordered the commencement of a corporate insolvency resolution process of the Karthik Travels
Private Limited on 15.10.2026 vide order CP(IB)/157/CHE/2023.
The creditors of Karthik Travels Private Limited are hereby called upon to submit their claims with | -
proof on or before 29.10.2026 to the intefim resolution professional at the address mentioned
against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties. '} S ANV
Mathur Sabnapathy Viswanathan
(Reg. No. IBBI/IPA-001/IP-P00674/2017-2018/11148).
Date : 17.10.2026 Interim Resolution Professional
Place : Chennai M/s. Karthik Travels Private Limited
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Sabarimala temple opens, new E

chief priests selection begins

Chennai,
The Sabarimala Ayyappa Temple in
today opened for the monthly poojas

Malayalam month of Thulam, corresponding
to the Tamil month of Aippasi, while the

selection  of

Sabarimala and Malikappuram temples will

take place on Sunday (October 18).
The new Chief Priests,
Melsanthis, will be selected

from the Pandalam royal family.
The Pandalam Palace has nominated

year-old Devanandan Arjun and nine-year-old

Anaswara M. Ranjith to participate
selection process.

A total of 48 candidates applied
Sabarimala Chief Priest post,
applied for the Malikappuram templ
Following interviews,

Malikappuram.

The two children will draw lots from
among the shortlisted candidates to select the

new Chief Priests for both temples.
The newly selected priests will

charge during the Mandala-Makaravilakku

pilgrimage season beginning Novem
and will serve at their respective
for one year.

Oct 17:

known as
through a
traditional draw of lots conducted by children

while 30

seven candidates
were shortlisted for Sabarimala and fi

Kerala
of the

new Chief Priests for the

seven-
in the
for the
e post.

ive for

assume

ber 16
shrines

Chennai, Oct 17:

Animal Husbandry Minister
S. Kamali and Forest Minister
R. V. Ranjithkumar on Friday |
inspected veterinary hospitals
and animal birth control
centres in Kanchipuram district,
reviewing medicine stocks,
vaccination programmes and
facilities for treating livestock
and managing stray dogs.

During a surprise inspection
at the Padappai Veterinary
Dispensary, Kamali checked the
availability and expiry dates of
medicines, liquid nitrogen stocks
and facilities at the Animal Birth
Control (ABC) centre. She also
examined registers maintained by
the dispensary.

The Minister reviewed vaccination
programmes against Peste des
Petits Ruminants (PPR), commonly
known as goat plague, Ranikhet
disease in poultry and foot-and-

in cattle. She

mouth disease
examined records relating to the
vaccination drives and enquired
about their implementation.

At the District Fodder Farm in
Padappai, the Minister inspected

different varieties of fodder
grass cultivated on the premises
and reviewed the distribution
of fodder seeds and grass slips
to livestock farmers. She also
examined vermicompost production

activities and planted a sapling.
Later, the Ministers inspected
the Ayyanpettai Veterinary
Dispensary, reviewed its
functioning and records, and
instructed officials to maintain
cleanliness on the premises.

They also visited the
Veterinary Polyclinic in
Kanchipuram Corporation limits
and reviewed the functioning
of the Animal Birth Control
Centre and the Animal Disease
Investigation Unit.

Kanchipuram District Collector
T. Sneha, Regional Joint Director
of Animal Husbandry P. A. Nasser,
Assistant Directors M. Thirukumar,
N. Akilan and Jayalakshmi,
Veterinary Assistant Surgeons
Manimaran, Sudhakar, Jayanand
and Kandasamy, and other officials
were present during the inspections.

Ranipet Collector N. Priya

an congr

School, Kalavai, who emerged winners in the Under-14, Under-17 and Under-19 categories of the Chief
Minister’s Trophy volleyball competition, when they met her at the District Collectorate conference hall in
Ranipet on Friday . The Collector appreclated the students for their sporting achievements and encouraged

them to continue excelling in future
were Ere:en .

Chief E

fficer M.

and other officials

Anna Medal for Gallantry
nominations open

Chennai, Oct 17:

Six individuals from Tamil Nadu
who have displayed exceptional
courage will be honoured with the
Anna Medal for Gallantry during
the Republic Day celebrations
on January 26, 2027. The state
govt has invited nominations for
the award, with December 15,
2026, fixed as the deadline for
submission.

The award, presented annually by
the Chief Minister, carries a cash
prize of Rs 1 lakh, a medal and
a citation. Three medals will be
awarded to members of the public
and three to government employees,

including uniformed personnel.

Only individuals from Tamil
Nadu who have performed acts of
bravery are eligible for the award.
There is no age limit for nominees.

Nominations must be submitted
exclusively through the state govt’s
official awards portal, **https:/
awards.tn.gov.in**. Applications
submitted through other channels
will not be considered.

Each nomination must include
the details prescribed in the online
application form, along with a
citation of not more than 800 words
describing the nominee’s act of
bravery. Applicants must ensure that

TN cancels tender for roadside

amenities in 7 districts

Chennai, Oct 17:

The Tamil Nadu government has
cancelled the tender floated during
the previous DMK regime for es-
tablishing roadside amenity centres
in seven districts, citing administra-
tive reasons. The move has raised
uncertainty over the implementation
of the project aimed at providing
basic facilities to motorists and
highway travellers.

The project was proposed by the
State Highways Authority under the
previous government to develop
roadside amenity centres through
private participation.

The centres were intended to
provide rest areas and essential fa-
cilities for motorists and passengers
travelling long distances on state
highways. They were expected to

benefit families undertaking long
journeys and commercial vehicle
drivers requiring rest stops.

The previous government had
invited tenders for establishing
these facilities in seven districts as
part of efforts to improve highway
infrastructure and enhance conve-
nience for road users.

However, the Tamilaga Vettri
Kazhagam government has now
cancelled the tender, citing admin-
istrative reasons without providing
a detailed explanation.

With the cancellation, uncertainty
remains over whether the project
will be revived or fresh tenders
will be invited.

An official announcement on the
future of the project is awaited.

all required information is furnished
accurately.

Officials said nominations
received after December 15 would
be rejected. A selection committee
constituted by the state govt will
scrutinise the nominations and
select the award recipients.

The medals will be presented by
the Chief Minister at the Republic
Day celebrations on January 26,
2027.

Chennai, Oct 17:

Applications have been invited for
the appointment of new members
to the Tamil Nadu State Advisory
Board for Persons with Disabilities,
as the tenure of the existing board
has ended. Interested applicants
must submit their applications by 5
pm on November 13, 2026.

The board was constituted
under the Rights of Persons with
Disabilities Act, 2016, and the
Tamil Nadu Rights of Persons
with Disabilities Rules, 2018, to
advise on matters concerning the
welfare and rights of persons with
disabilities.

With the completion of the
existing members’ tenure, the state
govt has initiated the process of
appointing new members to the
advisory body.

Officials said interested applicants
can access the application forms
and detailed information regarding
the selection process on the official
website, https://www.scd.tn.gov.in/.
Applicants have been advised to
submit their applications before
the deadline.
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FOR THE ATTENTION OF THE CREDITORS OF
KARTHIK TRAVELS PRIVATE LIMITED
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